3 Loans advanced, whether securcd or not. If secured nature of the securily i.e. ornaments, simple pronote or mortgage deeds with or without possession.
S1. No. Amount of Loan If loan is a secured one nature  Name of member of the Govl. Name with description  Date with other Remarks
of the security with its approx.  Servants family who advanced of the loans particular of the
value. Loan

I & 3 4. 3. 6. 7




MOVABLE PROPERTY ON FIRST APPOINTMENT FOR THE YEAR :

2. Code of the state on which borne

4. Basic Pay

of property Present value Ifnotin own How acquired whether by annual income Remarks
* Land Bldg. held & his/her purchase, from the property.
lease mortgage, inheritance, gift
or otherwise of acquisition &
name with details of person/
, ) persons from whom acquired. - :
3. 4. 5. 6. 7

s where it is not possible to assess the Signature

elation to present conditions maybe indicated. " Dated :






